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Declaration of Assets and Liabilities

vear..20Z%.....

L MANTSH KuMAR S16H sonsdaughterswite of . HARESH  PRASAD STWGH
sged .35 . years, belonging to BIMAR LEGISLATIVE AsSEmBELY
service and presently working as . . AEFLCE . arEamY.
give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myseif, my spouse and dependants*:

A, Detalls of movable assets
)umhmnmmmmmmwmmnupwmwmwu
given
Sr. Deseription Seif Spouse | Dependant-1 | Dependant-2 | Dependant-3 |
Mo, Name(S) Name _Name | Eic. Name
(i} }Cash jOvbe | JuLT
(ii} | Deposits in A S — — ot
mm:: L8r
/\\ | Non-Banking |9 86 © - - 3 A
R e Comgpanies
(i) | Bonds, S | : T_
Debentures and ' |
',v companies | { X i
0 (V) | Other financial | ¥ __
matiutions, i 4 o kN
2040 NSS, Postal L L S .
A o o vevs 5
o [T v (3 ks :
@ [BE= o5 -| -| -] -
(i} Jemhs;{gha
(vil) | Other assets,
such as values 3
of claims / g Al it i O
interests

m:mwmlmlommuwmmmametvaMemm
Exchange n respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means & person substantially dependent on the income of the
employee.

Mook, Kwmes 5),4,4&
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aiso have to be indicated]

|22 LA

awnership indicating the extent of joint ownership will

Self | Spouse

5

U’('.—-—

O

Name

Dependant-1

Dependant-2
Nam=s

Dependant-3

———

Etc. Name

(i) | Non-Agricultural Land

value _
{iv) | Houses / Apartments,
etc.

value
{v) | Others (such as

— — —

-—

—

{2) lmmmmmwmmm;mmmmm

" institutions and government dues:-

[Mote : Please give separate details for each item)

Sr. | Description

{a) Loans from Banks

{ii} Loans from financial

_institutions
(iil) Government Dues:
{a) dues to departments
dealing with government
n

(b) dues to departments
“dealing with supply of
water

electricity

{c) dues to departments
mmm supply of




dealing with telephones

(d) dues to departments

(e) dues to departments
dealing with government
transport (including i =
alrcraft and
{F) Other dues, If any
(b} | (1) Income Tax including g
surcharge [Alsoindicate | DFPS 614 F
the assessment year upto o]
which Income Tax Return
filed, Give also Permanent
(PAN}E
(i) Wealth Tax [Also
indicate the assessment 4
year upto which Weaith B
 Tax return filed.]
(lii) Sales Tax [Only in
case of proprietary == =t
| business]
(iv) Property Tax &= <
C.  Psrsonal Detaijl
Date of i :
o [PTglel3]1]9][2]9] wommmm
e S B0
o “  [BfnaR __LEGISLATLYE ASsemBLy |
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)
Heme District [4aMASTIPUR |
twmmmmmhmmmm-mmm
knowledge and belief.

Name of Employes: MANT.SH JSOMHR _STM 84
prace:. TATNIA. . pesignation: DFFICE  ATTEARANT
pate:. 38 ] 32] 2.4 ORT— ) N . N —
Note: demhmaﬂmm.mmﬁmim

mmummmwmwmmmwm(wasme)

in prescribed format.
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